How to apply for a license of E-commerce business?
Revised- How to apply for a license for an E-commerce business?

Step 1: Refer to How to apply for license/registration manual on https://foscos.fssai.gov.in/

Step 2: Click on License/Registration and Apply for License/Registration on the yellow Menu box. Next
Click on Apply for License/Registration on the Red Box.

@ Track Application @ Knaw Your Officar e FBO Search @ How to Apply @ Application Processing @ License Kit

Enter Application Reference No.
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Apply for New License/Registration

Apply For Apply For Apply For
License/Registration License/Registration License/Registration

[Railways] [Airport/Seaport]

DOCUMENTS REQUIRED ADDITIONAL INFORMATION
NEW/RENEWAL/MODIFICATION OF ANNUAL RETURN
LICENSE FORM D-1

FSS ACT, 2006 USEFUL LINKS
FSS RULES, 2011 FoSTaC

e Audit Management System

Step 3: Select the State and Read the Note before proceeding.

Select Kind of Business

Select the state where premises is located for which License/Registration will be obtained.  5elect State v

Mote: Each lecation will be issued separate license (except transporter where one license will be issued for all vehicle of a single transporter/ business). In case FBO is cperating in more than one state, he has to obtain one
additional Central License for Head office/ registered office and separate license for each location as per Capacity)/Turnowver (Statef Central License)
A Food Business Operator (FBO)'s premise shall have only one FSSAI License or Registration on which any number of kind of businesses (KoB) can be endorsed.




Step 4: Read the Group Heads of Kind of Business and select Trade/retail and Under E-Commerce read
the definition, click on the radio button to apply for a central license, and click on Proceed.

Manufscturer | Trade/Retsd  FoodServiees  CQUTLEOM  jiead Office

]

If conducting food businsss activities such as sioring, wholessling, retsiling, distributing, transporting, food vending sgendies, supplying, marksting etc.

Storage (Except Controlled Atmasphere and Cold)

Storage (Cold / Refrigerated)

Storage (Controlied Atmosphere + Cold)

Wholesaler

Distributor

Retailer
Food Vending Agencies
Importer
e-Commerce
E-commerce also known as electronic commerce or internet commerce, refers to the buying and selling of goods or services using the

itemet, and the transfer of money and data to execute these transactions. Ecommerce is often used ta refer to the sale of physical
products onlie, but it can also describe any kind of commerdial transaction that is fadlitated through the internet

® E-commerce covered under Center License

Note=- e Commerce category is applicable for any food business operators carmying aut any of the activities in section 3{n) of F5S
act,through the medium of e-Commerce.

Trader/Merchant - Exporter (3

Clear selected KOBS Proceed cancel




Step 5: Fill in all the mandatory fields as shown in Form B. Please fill the communication details with
caution as all the communication made by the authority will be done to the mentioned contact details
viz Mobile No. or Email Id etc. Fill GST/PAN/CIN in the relevant fields as applicable to your

firm/company.

View Eligibility

After assessment of kind of Business(s) selected and inputs provided, you are eligible for:

5.Mo Kind of Business

License Categaory

Commerce - e-Commerce

Central License

Click here to apply for Central License for all businesses

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail &= Product Selection X Communication Details I Required Document

H 3 -
Name of Company,/Organization E-Commerce

Address of Premises for which license is being applied

Address * State -
ADDRESS Goa
District * - Pincode *
Marth Gaa v 111111
GST Mo.(If any)

PAN No.{If any)

CIN Mo.(If any)

Z Payments



Farm "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

.=Premi5e5 Dietail il Product Selection 1% Communication Details W Required Document 7 Payments
Premises Address: ADDRESS, North Goa, Goa, 111111 Company Mame: E-=Commerce
Kind of Business License Category Eligibility
E-Commercs - e-Commerce Central Licznse E-Commerce coversd under Center License System
e-Commerce
5.0, Food Product Category Action
1 05 - Confectionary O=latz
Select Food Categary ¥ Save & Add

Website Address{URL) through which e-Commerce activity camried out

SLMo. Wehsite Address{URL) Action
1 WIWWLXYZ.COM Delste
Szve B Add
Mote :- Website Address (URL) is mandatory to be filled.
Brand Mame(if Applicable)
SLMNo. Brand Name Action
1 WY Z Delste
Save & Add

Listing of other FBO is provided : '/ ¥as ® No

Mote :- Brand Mame of products manufactured 2t the premise for which license is applisd.

m



Form “B” : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail i Product Selection L3 Communi cation Details

Premises Address: ADDRESS, North Goa, Goa, 111111

M Required Document ¥ Payments

Company Name: E-=Commerce

Kind of Business License Category Eligibility

E-Commercs - =-Commerce Central Licsnzs £-Commerce coversd under Center License System

megistered Address

Address ¥
ADDRESS
District * Narth Goa v
Comrespondence Address
Address ¥
ADDRESS
Distriet * North Gaa M
Contact Information
Telephone Mo e -
Mohbile Mo *
2323232323
Person in charge of operations
Mame *
NAME
Telephene Mo R -
Email *
a@w.com
State * Goz v
Pincode *
5E5555

FosTaC Cartificate No.

Person responsibla for complying with condition of License{The person must be same as mentioned
in FORM IX 35 per FS5 Regulations,20011)

MName *
NAME
Telephone Mo Telmm e
Email ®
2Evw.com
State * Gos v
Pincode *
EESSES
Photo Id Mo *
2222322332323

Head Office/Registered Office License Detzils(If Applicabla)

License Mo.

Food safety Mitra Details|If applicable]

FSM No.

Period for which license required

Select Year * > v |

Total Application fes: Rs. 15000

State Goz v

Pincode *
111111

Same as Registered Address ' Yes ' Mo

State ® Goz v
Pincode *
111111
Fax
Email *
g@w.com
Qualification *
QUALIFICATION
Mabile Mo *
23223223132
Address *
ADDRESS
District © North Goz A
Photo Id Card © Voter I v
Photo Id Mo *
223233223223

Same as person incharge for operations ® ¥es ' Mo

Qualification *
QUALIFICATION
Nobile Mo *
2322322232
Address *
ADDRESS
District = North Gos v
Photo Id Card = Voter ID v




Step 6: Upload the relevant set of documents.

& Premises Detail &a Product Selection

Premises Address: ADDRESS, Daman Rura Daman & Diu, 222222

% communication Details

ent ¥ payments

Company Name: MID DAY MEAL

Kind of Business License Category

Eligibility

Mig-Day Mezl - Caterer State License

Turnover upto 20 crores

S.No. Document Description Submission Type Upload Document(s) {(Max File Size:2MB, Type:pdf jpeg,jpg,png)  View Mantatory Dacuments
I " o | ”
. List of Directors/Partners/Proprietor/Executive Members of Society/Trust with full address Mandatory | Choose F“ev,\ No file chosen
- nd contact details upload
Anazlysis report {Chemical & Bacteriological| of water to be used asingredient in food from 3 PO — | croose File i No file chosen
2 recognized/ public health Iaboratory to confirm the potable {mandatory only for T i I#
manufacturing and processing units only) Upload
I " o | ”
_ Photo 1.0 and address proof issued by Government authority of Mandatory | Cnoose File | Nofile chosen
- Proprietor/Partner/Directory Upload
[cn e | i
& Partnership Deed, Declaration for Proprietorship/Memorandum & Articles of Mandatory | Choosa Fxls“‘ No file chosen
Association towards the constitution of the firm
' . " ” " ® Mandatory I — .
Form IX: Nominzation of Persons by a Company alongwith the Board Resolution(Not | choose File | No file chosen
| 3
5 required in case of Proprietorship firm). Click here to Download in English | Click hers to X
Download in Hindi Not appliczble Upload
= =1 .
; Mandatory | Choose FI|EJ No file chosen
6 proof of Expected Annual Turnover(self-attested)
Upload
Other Document
sl. No. Document Description Upload Document(s) (Max File Size:2MB, Type:pdf jpeg,jpg.png)  View Mandatory Decuments
; Choose File | No file chosen
Select v

1/ We declare that—

21l abide with all conditions of Licen:
= Expected czpacity of the business is to the b dze
ill be responsible for Permissions/No Objection Certificates from other Govt. bod,

s |fwes

wherever required

/We hzve read,understood and shall abide all provisions of FSS Act,2006 and Rules, Regulztions made thersin and orders i
/e have food safety plan to ensure that articles of food mentioned in form satsfy the requirements of FSS Act 2006 and Rules and Regulations made thereunder.
« Our fadility shall comply with the generzl hyziene and sanitary requirements as mentioned in the Schedule £ of the FSS {Licensing and Registration of Food Businesses)

Upload

0 declared food b

from time to time applicab!

1838,

f my knowledze. I/We will modify our License as and when our eligibility in the mentioned criteriza for License changss.

| do hereby solemnly 2ffirm and deciare that zll information and particulars furnished here by me are true and correct to the best of my knowledge.

ikt

Step 7: Pay the fee with available modes and apply.

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

o= Premises Detail &2 Product Selection

Premises Address: ADDRESS, Daman Rural, Daman, Daman & Diu, 222222

2o Communication Details

m Required Document ¥ Payments

Company Name: MID DAY MEAL

Kind of Business License Category

Eligibility

Mid-Day Meal - Caterer State License

Turmower upto 20 crores

Total Amount: Rs. 8000

! Treasury Challan 2 Razorpay ' Demand Draft

Preview Application




Step 8: After completing the payment, a receipt will be generated with a 17-digit reference number
which can be used for future reference.

Application Receipt

Food Safety and Standards
Authority of Ind’a sSsdi

N T
Receipt

Reference No : 12001311047487982 Date : 31-01-2020
Name of Company/Organization : E-Commerce
Premises Address : ADDRESS, North Goa, Goa-222222
Kind of Business : e-Commerce
Category of License : Central License[Goa] [New License]
Fee Paid : Rs 15000 (2 Year(s))

Note: FSSAI doesn't contact applicants over telephone for License/Registration. Queries relating to License/Registration are only raised online. License
related complaints may be reported at helpdesk - 1800110100 and licensing@fssai.gov.in.

View/Print License Application

Print Cancel




Step 9: User can track the status of application through the Homepage i.e.
https://foscos.fssai.gov.in/
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Standardized Food Products q Eligibility of your food business O\

View all FSSAIl Standardized Products  Clubbing of variants of products View all Eligibility Criteria Details

@ Track Application @ Knaw Your Officer e FBO Search @ How to Apply @ Application Processing @ License Kit

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code

597705 e
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